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COURT NO. 1     
(DIVISION BENCH-1)
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE JAYANT NATH

AT 10.30 A.M
1. LPA 38/2013 TEK CHAND NARULA & ORS S.N. CHOUDHARI, RAKESH TIKKU

VS. UCO BANK & ANR RAJESH RATTAN, VIVEK OJHA
RAJIV BANSAL, SWATI VERMA
PARAMBIR

2. LPA 226/2013 DIRECTORATE OF REVENUE SANJEEV KUMAR DUBEY, ZEENAT MASAUDI
INTELLIGENCE VS. CORPORATE AIR BHAGYASHREE PATI, NEERAJ KISHAN KAUL
CRAFT FUNDING COMPANY LLC & ORS PUSHPA,T. MITRA, ANJANA GOSAIN

COURT NO.3  [E-COURT]      
(DIVISION BENCH-3)
HON'BLE MR. JUSTICE BADAR DURREZ AHMED
HON'BLE MR. JUSTICE   VIBHU BAKHRU  

AT 10.30 A.M
    
1. ITA 45/2013 COMMISSIONER OF INCOME TAX-III SANJEEV RAJPAL

VS. SAMARA INDIA PVT.LTD S. KRISHNAN

COURT NO.4       
(DIVISION BENCH-4) 
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE V.KAMESWAR RAO

1. W.P.(C) 4008/2012 SH. KAMARUDDIN   R.K. SHUKLA, RICHA KAPOOR
VS. UNION OF INDIA & ORS

2. W.P.(C) 1648/2012 UNION PUBLIC COMMISSION NARESH KAUSHIK, ADITI GUPTA
VS. AMARJEET SINGH & ANR. BRIJESH KR. GUPTA, ABHA MALHOTRA

N.Q. AHMED
3. W.P(C) 1651/2012 UNION PUBLIC COMMISSION NARESH KAUSHIK, ADITI GUPTA

VS. TARSEM LAL DHARAM DEV

4. W.P.(C) 6559/2012 AMARJEET SINGH BRIJESH KR. GUPTA, RAVINDER
VS. UNION OF INDIA & ANR AGARWAL, AMIT YADAV

NARESH KAUSHIK, ADITI GUPTA

COURT NO. 25          
EXTENSION BLOCK (GROUND FLOOR)                     
HON'BLE MR. JUSTICE SUDERSHAN KUMAR MISRA

   
1. RFA 413/2010 ANANT KAUSHAL DECD R.S. KELA, T.K. GANJU

VATSALA KHURANA B.L. WALI, ANUJ DHIR
VS. KRISHNA SHARMA & ORS
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COURT NO. 32   
EXTENSION BLOCK (FIRST FLOOR)                         
HON'BLE MR. JUSTICE R.V EASWAR

    
AT 10.30 A.M
1. BAIL APPLN. 776/2013 SUBHASH CHAND GUPTA & ANR VIMAL PUGGAL, JASBIR KAUR

VS. STATE ATUL BANDHU

COURT NO. 28    
EXTENSION BLOCK (GROUND FLOOR)                         
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 PM
1. CRL.A. 120/2011    VIRENDER & ANR. K.K. MANAN, NIPUN BHARDWAJ
   CRL.M.B. 701/2013 VS. STATE NCT OF DELHI M.N. DUDEJA
   CRL.M.B. 133/2011
   CRL.M.B.1892/2012        
   CRL.M.A. 3894/2012
   CRL.M.A.12894/2012
   CRL.M.A.13240/2012

    HIGH COURT OF DELHI                            
    09TH MAY, 2013                             REGISTRAR (LISTING)

////////
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              COURT NO. 21   (OS-D)    (e-COURT)
                      HON'BLE MR.  JUSTICE MANMOHAN SINGH

     AT 2.30 P.M.

41. ARB.P. 407/2012           WSP ENGINEERING SERVICES LTD SINGHANIA AND PARTNERS       
                            Vs. R.C PANWAR               SHAMBHU SHARAN, YAMAN

KUMAR, I.S. ALAG, J.S.
BINDRA,ISHITA CHAKRABARTI

42. ARB.P. 408/2012           WSP CONSULTANTS INDIA LTD    SINGHANIA AND PARTNERS       
                              Vs. R.C PANWAR               SHAMBHU SHARAN, YAMAN

KUMAR, I.S. ALAG, J.S.
BINDRA,ISHITA CHAKRABARTI    

43. O.M.P. 777/2011           SANJEEV GOYAL AND ORS        AMARCHAND AND MANGALDAS, 
    I.A. 2987/2012         Vs. RAJIV GOYAL AND ORS      MEENAKSHI,INDER RAJ
    I.A. 12405/2012                            GILL,MEENAKASHI,MANISH       
    I.A. 19232/2012                                        SUHAIL DUTT, VIRENDER 
    I.A. 549/2013                                          GOSWAMI, SONI SINGH,

ABHINAY SHARMA,
MOHIT D. RAM, RAKESH KHANNA,
RACHNA DOGRA,MANISHA T. KARIA 

44. I.A. 1757/2013            SANJEEV GOYAL AND ORS        AMARCHAND AND MANGALDAS AND  
    & O.M.P. 473/2012        Vs. RAJIV GOYAL AND ORS      SURESH,VIRENDER GOSWAMI,  
                                                           SUHAIL DUTT, SONI SINGH,

ABHINAY, MEENAKSHI ARORA,
MOHIT D RAM, RAKESH KHANNA,
RAKESH OJHA,RACHNA DOGRA,
MANISHA T. KARIA
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